
In the National Company Law Tribunal. Jaipur

UNDER SECTION 9 OF IBC,2016

ln the matter of:

Relidnce Commercial Finance Ltd.

vs.

Rays Power Experts Pvt. Ltd.

For Petitioner (s)

For Respondent(s)

rB-207 (P8y2018
TA No. 9412018

. ApplicantiPetitioners

..........Respondent

Order delivered on 27.09.2018
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ORDER

Leamed counsel for the parties are present. Consequent to the notice in

relation to the transfer issued by this Tribunal, both the counsels representing the

parties are seeking for some time as it is stated that they have been recently

engaged to appear in this matter. In view of the above representation, post the

matter for further consideration on 01.11.2018.

Member (Judicial)


